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13 M/s Shirpur S SK Lid,
Siwvajinagar, Dhule, Maharashtra

14 Sangmner S SK Ltd,
Amrt Nagar District Ahmednagar,
Maharastrah

15 M/s Sahakdr Mahansht Shankar-
rac Mohite Patil
Sahakar Sakhar Karkhan Lid ,
Chintemaningar, Pune, Mharash-
tra

List of Sugar Mills of Maharashtra who
have Appied for Loan from Sugar Devel-
opment Fund for Modermisation/Rehabilita-
tion Schemes

1. Madhukar S S K Ltd |
Faizpur, District Jalgaon

2 Purna S SK Ltd
BasmathaNagar Distrcit, Parbhani

3 ShriWaranaS S K Ltd
Warnagar District, Kolhapur

4 Shn DattaS SK Ltd
Shirol Dattangar, District Kolhapur

5 Shetkair SS K Lid ,
Sangh District Sangh

6 Shn Vithal SS K Ltd,
Venu Nagar Padharpur
District Sholapur

7 Shri Dnyaneshwar S S K Ltd,
P O Bhende District Ahmednagar

8 Ambajagal S SK Ltd
Amba Sakhar District Beed
Maharashtra

9 Jai Bhavani S SK Lid
Georal District Beed
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10 VansatRaoDadaPatelS S.K Lid,
Vithewad: Disteict Nasik

1 Shirpur SS K Ltd,
Dhawad,
Distnict Dhule

Regiona! Cancer Treatment Centres in
States

6393 SHRISANATKUMARMANDAL
Wili the Minister of HEALTH AND FAMILY
WELFARE be pleased to state

(a) the number ot regional cancer treat-
ment centres In the country, State-wise

{b) the particulars of the diagnostic and
therapy equipments installed at the above
centres during the last three years

(c) whether Hyperthermia service the
fourth generation cancer therapy technique
is available in the country and if so where
and which are the associated medical equip-
ment installed for the purpose at these
centres, and

(d) the approximate number of opera-
tions performed at each of the above centres
dunng the last three years?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI RASHEED MASOOQOD)
(a) to (d) The information is being collected
and willbe placed on the Table of the Sabha
in due course

Vanaspati Mills in Orissa

6394 SHRID AMAT Will the Minister
of FOOD AND CIVIL SUPPLIES be pleased
to state

(a) whether there 1s an enormous po-
tential of setting up of vanaspat plants In
Orissa
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{b) it so, the number of vanaspatiplants
proposed to be set up in state during the
current years;

(c) the details of the proposal received
from State Government; and

(d) the follow up action taken thereon?

THE MINISTER OF FOOD AND CIVIL
SUPPLIES (SHRI NATHU RAM MIRDHA):
(a) No, Sir.

(b) Two letters of Intent have been
issued to Orissa State Cooperative Oilseed
Growers Federation Lid. Orissa and Indus-
trial Promotion and Investment Corporation
ftd. of Orissa for setting up of vanaspati units
at Puri and Keonjhar districts respectively.

(c) and (d). No proposal in this regard
from the State Government is pending with
the Government of India.

Leprosy Patients in Delhi
6395. SHRI YASHWANTRAOQO PATIL:

Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:
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(a) the number of leprosy patients in
Delhi; .

(b) the institutional facilities available
for the treatment and rehabilitation thereof;
and

(c) the measures taken, if any, to round
up the leprosy patients living by begging in
the various parts of Delhi and to put them in
the institutions concerned?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI RASHEED MASOOD):
{a) Number of Leprosy patients in Delhi are
3123 as on 28.2.1990.

(b) A statementis enclosed.

{c) Under the provision of Bombay
Preventionof begging Act, 1959 as extended
to Union Territory of Delhi, Policy rounds up
the Leprosy affected beggars from time to
time. The beggars are produced before the
court for trail. The detained beggars are kept
in two Beggers Homes meant for them in
Delhi.



